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[Secretary] Constitution (Thirtieth
Amendment) Bill, 1972, which has been
passed by Lok Sabha at its sitting held on
the 17th August, 1972, in accordance
with the provisions of article 368 of the
Constitution of India.

(no

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am
directed to enclose herewith the Income-
tax (Amendment) Bill, 1972, as passed by
Lok Sabha at its sitting held on the 17th
August, 1972.

2. The Speaker has certified that this
Bill is a Money Bill within the meaning of
article 110 of the Constitution of India.”

Sir, | lay all the three Bills on the Table.

RESOLUTION RE A COMPLETE
OVERHAUL OF EDUCATIONAL
SYSTEM OF THE COUNTRY—contcl.

DR. M. R.VYAS (Maharashtra): Sir, T
had just mentioned how education had helped
Germany and Japan to come up rapidly after
the devastation of the last World War as an
illustration  of what is great importance
education is to a country. Then | had
mentioned that our educational system was
150 years old based on the notes which
Macualay had prepared for reasons of
preparing a kind of service cadre to the
British ~ Government, at that time the East
India Company, which was later on generally
known as a Babu-system. Excepting that in
matters of technological criteria a new system
has emerged in some of the Universities and

centres I would say that this education has
remained more or less confined on  the
lines that
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Macaulay had suggested some 150 years ago.
This system, coming as it did, from the
British rulers, was meant to train  a sub-
servient class and had found, unfortunately, a
fertile soil in the caste-ridden conception of the
Indian society, and as a result we find that our
education, instead of doing away with the

conception of «class is a source of
encouragement in this direction.  If you look
to the schools you  find all kinds of
distinctions and all kinds of class

consciousness pervading through the efficient
schools that some of them are running, which
create a new class of people who are eligible
to the top grade of our life. Now this is
something that no education should tolerate,
particularly in an independent, developing
country like ours.

Another aspect of thesystem of education
that has been prevailing in our country is that it
has, because of its deficient nature created
many voids.  The system that we have
inherited is  simply this, get a certain degree
and get qualified for a particular job. The
result is that far from solving many of our
problems, it is creating and will create, if it is
not checked, a very great and major problem
of psychology and also in the form of
‘educated  unemployed.  Well, | can
understand  that some of the B.As and B.Scs.
have a desk oriented job conception. But |
have been surprised that even our
technological courses are based on this
conception. | have in my life had many
opportunity to deal with Indian engineers and
scientists going abroad for higher training,
and a number of times | have received letters
and statements from my young friends, sayjng
that after having done their B.E. and other
engineering degrees from India, when they go
abroad, they are made to do work with
spanners, with screw-drivers and what
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complaints is that their conception of
engineering has been a desk-oriented job,
to design, to direct, and even for an

ordinary job, to tell the peon to go and check
what is being done. To me this is not the
conception of modern engineering, or of
what a modern engineer the world over is
associated with, from the top to the bottom.
Now, this sort of technological void has
created many problems. Many of you
would be sur- | prised—I am not
surprised—that even an | institution for
training an ordinary foreman or a senior
workman in a factory was set up only about
three years back in  Bangalore, and that also
on a modest scale with the help of a foreign
country.  Now, when we are going in for
such  mass-scale industrialisation  and
entering even the atomic age with such a
bang, we do feel that this technological void
and this Jack of education at the lower level
are bound to create problems which we may
not be able easily to overcome, if the basic
problems are not tackled in time.

Now, instead of going into  generalities
let me first enumerate the”main points of
defects in our present-day (*4ucation system.
First, our education is of one-track mind,
namely, school, malric, college; jtis a
ready-made track laid down for the boys
and girls—university, degree, and finally
the new stage that has come, that s, job
lessness. Secondly, it is  sub-
consciously” class-minded, both i n system
and in teach ing. Thirdly, it lacks the basic
elements of knowledge of day-to-day
life. Fourthly. our teachers are poorly paid
and, | am very sorry to say, also not
sufficiently respected. Fifthly, our basic
education is very costly, compared to the
standard of life in our country. And
sixthly—that is a very important
point—our entire education is
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examination; that means it is a cramming type
of education.  Now, let me suggest some
remedies for the six maladies to which |
have referred. In suggesting the remedies |
am very sure that overnight we cannot undo
what has been happening for 150 years and to
some extent even more, because, for
example, cramming has been the way of
education even before Macaulay brought
education in this country; our system of
education was based on cramming. There
is nothing, as | have said that can be undone
within a year or two. But at the same
time if we make a simultaneous and good
beginning, there is no reason why we cannot
ultimately overcome these handicaps. First
thing, as 1 said, is that our school education is
one-tracked, that is, school, matric, college,
and now unemployment. This should be
changed to this extent that there should be
basic education—generally we may call it
primary education—for, let us say, five years.
T am not putting up technical details.
These could be investigated by suitable
authorities. Thereafter we have got a
straightway course, matric and college.
That should now be bifurcated into two
lines. One is 3 to 4 vears of basic training
on vocational side.  That means after three
or four years the students could go not to the
college and pass matric examination, but a
primary  examination to be qualified for a
kind of vocational job, say, a carpenter, a
foreman or even a chemist or a tradesman.
Just this morning in our discussion it was
pointed out that we have got so many shops,
we have got so many establishments, but we
do not have trained people to do the jobs
in them. And I do not see any reason why the
shop assistant should not be properly
trained to do his job. In fact | wquld say
I do not understand why even our dhobis are
not properly trained. Every timel
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[Dr. M. R. Vyas] sec our washerman
washing clothes, my heart burns how he is
dashing clothes to pieces in a very systematic
manner instead of washing them
properly.  Simply he does not know how
to wash the clothes gently and nicely. He
simply bangs them against the stone. This
is the kind of wastage that we cause in
our country by the simple lack of
knowledge of the profession that we take up.
A man becomes, for example, a cobbler
simply because he must have seen his
own father five times stitching something.
He doe' not understand the amount of
leather he wastes. He does not understand
how much leather and other things are
wasted in  doing his job unscientifically.
So | want that our education at the basic
level should be such as that, we should bear
in mind, the ultimate objective of the human
| being is for the society.

The second thing | mentioned was the
subconsciousness of class. I am sure all
friends would agree, we all talk of socialism,
but the moment | see my children, | see the
children around and | become conscious of the
class. Not only that. The class in the
school, for example. You become conscious
of the Social class even within the school.
You become conscious of the class of the
school where one hoy comes in his car; there
also this consciousness : somebody has got a
Mercedes, somebody has got some other car,
somebody yet some other type of car; and then
some boys come by cycle, and some others
come walking. So | say for all these things a
kind of discipline should be enforced.
Even in private schools there should be no
right for the private management to admit
children on their own. It should be on a
classified basis, on the basis of a particular
system, whereby there is no private control of
seats in high schools. ..(time-
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bell rings). Mr. Deputy Chairman, you
will please allow me a few minutes more..

MR. DEPUTY CHAIRMAN: No,
the limit is 15 minutes according to the rules.

DR. M. R. VYAS: | have got certain points,
I have made a laborious attempt to study and

specify..

MR. DEPUTY CHAIRMAN: That is no
consideration. You have already taken the
time allotted.

DR. M. R. VYAS: Then there is another
question.  Teachers are being poorly paid.
You must have come across, we have also
come across when we go abroad—I have been
to several countries, | have studied in several
countries—that everywhere the teacher is the
highly respected one. There was a survey in
France, Germany and in Czechoslovakia
recently and you will be astonished that
the highest ranking profession is that of a
professor, the second highest ranking is that of
a teacher and the third of scientists, and, of
course, the politicians came last.  But
unfortunately this sort of a thing is not here. If
you were to ask who would become a teacher,
the answer would be that the last resort of an
unemployed person would be to become a

teacher. This is really doing a great harm to
this profession.  Here the situation is just the
reverse. And then the question of fees in

our~schools and colleges. The fees in our
schools are very high. 1 think if the whole
system is changed, the fees could be
reduced suitably. I was mentioning two
courses for schools. The first course should
be vocation oriented. The second course
should be  directed towards the university
so that the university life is separated from the
other and separate standard should be
insisted there. It should be made \cry clear
to a child
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wanting to go to the university that he or
she will get there only a very little job
orientation compared to what she or he
might get at the vocational level. About 80
to 85 per cent of students should go to
vocational side and only 15 to 20 per cent
should go to university side whereas due to
our examination system and education
system 85 per cent go to universities for
education and only 10 to 15 per cent get
some kind of slip shod method of training

in vocation.

Then 1 was referring to the question of
examination . One of the biggest culprits
responsible for producing inefficient and
disgruntled students is our system  of
examination. A boy or girl can be efficient
for 360 days. But if on the last day some-
thing ' psycological  happens to him or
her, everything is gone. That happens
to many of us when we would not be able to
do a thing at a particular given time. Our
children have to cram and have to adopt
an artificial method of passing through
examinations. | think this is a very wrong
system. My suggestion can be implemen-
ted immediately.  Schools should have a
regular and systematic system of checks and
counter checks>on the children so that at the
end of the year a minor examination can
decide whether the child should go to the
higher standard or not.

Then 1 would like to point out the defi-
ciencies in our curriculum at the school
level. 1 find that our schools impart
education in too many subjects which have
nothing to do with the practical life of
children. We should educate them in
subjects which have some relevance to the
future life of children. For instance, take
social higiene or preparation of food or
even cleanliness. | see that children are not
even taught not to spit around or how
harmful are the insects and germs.
If
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such useful things are taught to them they
will become better and more useful citizens.
For example one of our biggest curses in
this country is lack of water. Yet no other
country has perhaps so much water and still
every year we have same trouble. We have
no water. We have beautiful rivers. 1 have
gone from one end of India to another and |
have seen that except in two or three cases
all the rivers dry up in the off season. Why?
{Time bell rings). 1 would suggest that our
education at the basic level should be such
that the country....

MR. DEPUTY CHAIRMAN: Please
wind up now.

DR. M. R. VYAS: Children should know
what is a tree or what is a river and how a
river can be kept clean... {Time bell rings). |
aiv sorry you do not allow me more time.
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SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): Mr. Deputy
Chairman, Sir, the Resolution moved by Mr.
Bipinpal Das is a very timely one as it
emphasises the urgency of bringing a
complete overhaul of the existing educational
system in the country. What passes for
education to-day even in our best of schools
and colleges is far from being satisfactory to
meet the new challenges. Education is very
vital for life and we are telling that to our
children at every stage. Parents, teachers,
friends, relatives, whoever has a say in the
life of a child, all emphasise the point that
there is no future for him without education.
Since the attainment of freedom, our children
are getting in an increasing manner
favourable  opportunities  for  all-round
development, i which in their own turn have
also raised higher expectations within them.
And this new aptitude of theirs has

undoubtedly
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helped to reveal many deficiencies and
difficulties prevailing in the present educa-
tion system. Although we very much
appreciate the significance of this changing
condition and also we realise the impor-
tance of stressing education for future
development, it is still disturbing to note
that our educational policy looks backward,
rather than forward, in giving a new
meaning or new relevance to  the
emerging society of tomorrow. While the
Government can legitimately take satis- j
faction in what they have achieved so far, it
has failed to evolve one uniform policy of
education in the country to meet and fulfil
the minimum aspirations of the vast
multitude of people. The needs of the-
community must be effectively translated
into curricular courses and academic dis-
cipline.  Gone are the days when know-
ledge was transmitted by teachers who were
not fully in touch with the latest technique
of knowledge. This new age demands
such skill and such proficiency that can be
imparted only by specialists.  We
want education to quench the thirst of
knowledge of the young people. We want
them to be stimulated. We just do not
want them to follow regimentation  which
fails to develop  the individual
personality, which fails to make them
understand the current social problems,
which fails to give them an improved
standard of living and which also fails to
make them a useful and productive part of
the country. This makes it imperative for
us to seek fresh approaches in a more
comprehensive and  planned manner. We
look upon the expenditure on education as
an investment in  human resources. But
we forget to make the student the
focal point to see that the student
becomes the greatest asset and not a
liability of the nation. He who receives
education will also have to develop a sense
of using it in a most responsible way.
Millions of children to-day are forced by
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sheer necessity as well as by law to spend
precious hours of their life grinding away at
material whose future utility is highly
questionable. In order to avoid frustra-
tion, discontent and unrest which is so
much prevalent in the student community,
we need more than a haphazard attempt to
improve our system, with no more com-
placency but with a determined will to
improve it. The various problems like
more and more participation of students,
close and harmonious relationship bet-
ween the students and the teachers, the status
of teacher's profession, etc. will have to
be tackled and considered entirely in a bold
manner.  This alone will generate more
confidence among the student community.
Steps will have to be taken in that direction
because they are going to be responsible
citizens of tomorrow.  Emphasis is often
laid on the paucity of resources. The
shortfalls in expenditure out  of
budgeted resources are seldom evaluated.
More vigorous efforts should be made for
more resources. The Central Government
may leave the control and administrative
part to the State Government if a national
programme of education is to be evolved
which can strengthen the national  unity
and which can help achieve our national
objectives in as short a time as possible.
And if all these are to be developed, the
Central Government will have to exert
considerable influence on the State
Governments in the shaping of policies at all
levels. It will also have to give more
attention and financial assistance to
backward classes and to States which have
lower per capita income so j as to enable
them to come up to a minimum j standard.
Our educational policy cannot i afford to
suffer from myopia. We just cannot think
only for the near future and \ immediate
results. The new policy will j have to
strengthen the whole fabric of | society.
The world is moving fast and
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faster still in the educational field. And so
our speed is also to be accelerated with a
radical and pragmatic approach. Despite all
these years of efforts and planning in the
educational field, we have still to erase many
dogmas from the system and new horizons
are to be made for the coming generations.
It does not mean that in the enthusiasm of
finding new approaches and new paths we
are going to lose sight of essentials. It also
does not mean that we will forget our
traditions and culture. This new overall
educational policy will have to be forceful
enough to bring a new tenor and tone to our
life and it should also reflect the needs and
demands of our times, should also create a
sincere  consciousness ~ of  national
responsibility like passionate love for the
country, for the new values of life, essential
for democracy and socialism, a stronger
belief in secularism, etc. As a developing
country we have to take extra care about our
investment in education which should
necessarily be according to our future needs
and requirements. The Government will, |
hope definitely take steps in preparing
guidelines for a reorientation of our
educational policy.

Sir, | welcome the Resolution.
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): Sir, first of
all, 1 should like to congratulate my
honourable friend, Shri Bipinpal Das, and |
thank him for having moved such an
imporiant Resolution. 1 would also like to
express my deep sense of gratitude to all the
honourable Members who have echoed the
sentiments of the Mover. These sentiments
are shared by the Government and, if | may
venture to suggest, by me personally.

Sir, the support which every section of the
House has given will no doubt be a source
of great encouragement to those who, in
their own humble way, are making a
desperate attempt to bring about the
transformation of the educational system so
that it accelerates our progress towards the
national goals of socialism, secularism,
democracy and national integration. 1 am
entirely in agreement with my honourable
friend who has just left that the educational
policy will have to be organised on a long-
term basis. The results of the policy which
we are trying to initiate will be available
after twenty years or so. | hope my hono-
urable friend will be able to see the results
of what he has said. Perhaps 1 would be too
old, even if I am alive then, to be able to
appreciate it because, after all, the basic
objective of educational reconstruction is the

| future of the country. We have to look to the

interests of our youth, to the children and
those who will be born in the next few years.

| And therefore, it is an investment in the

- State for Planning,

future. The period of gestation is fairly long;
it cannot be measured even by my hon.
friend who is sitting here, the Minister of
in terms of rupees
and paise.
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It is an intangible work. But, nevertheless, it
is something which every citizen can feel
and observe. And this is something which,
even if it cannot always be quantified, the
quality of which can be perceived by the
people, and certainly be the elected
representatives.

So many valuable points have been made
by hon. Members that it would be invidious|
on my part to refer to them individually.
There may be a slight difference in emphasis,
but, broadly, all Members have put forward
extremely valuable suggestions, and more or
less the suggestions are complementary, and
not contradictory. | can only give th em this
assurance that all the points that they have
made and the suggestions that they have|
given, will certainly guide the Government in
the tasks it has taken up before itself.

I would only like to make a specific
reference to the point which my hon. friend, |
Dr. Kurian. made. There, too, | would not
disagree with the fundamental objectives
that he has put forward to the House, i but
only say that in the exuberance of his j youth
he has referred to too much American |
influence, too much of American money |
and too much of American interference with
our educational system. The Government is
deeply conscious of the fact that the new form
which colonialism has adopted is to
undermine the faith of people in themselves
and to create an atmosphere in which intel-
lectually our scholars and scientists, our
youth and our children, will not be self-
relying. The Government is deeply con-
scious of this, has taken some steps and is
likely to take some more steps which will be
spelt out before the House.  Therefore, |
thought that it was necessary for me to
mention this point, in particular.

Sir, this debate, as | said just now, has
shown the concern which is being felt in the
country. This House is not merely
composed of distinguished individuals, but
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these are representatives of the people of the
various States. And the support that has been
given to the spirit of the Resolution also
reflects the concern of the country. This
discussion has shown how complex the
situation is and has highlighted a number of
important programme which we shall have
to develop on a priority basis if our
educational system has truly to become an
instrument of social transformation.

| concede that. As | have said, | have been
myself in full agreement with most of the
points that have been made by hon.
Members. The only point 1 would like to
submit is that perhaps a formal Resolution is
not necessary. We have already adopted a
formal Resolution in 1968. | am referring to
the National Policy Resolution on
Education. On the basis of the recom-
mendations of the Education Commission
popularly called the Kothari Commission
Government adopted a Resolution which
was adopted by this House and the important
paragraph, with your permission. | would
like to read :

"The Government of India is convinced
that a radical reconstruction of education on
the broad lines recommended by the
Education Commission is essential for
economic and cultural development of the
country, for national integration and for
realising the ideal of a socialistic pattern of
society. This will involve the transformation
of the system to relate it more closely to the
life of the people, a continuous effort to
expand educational opportunity, a sustained
and intensive effect to raise the quality of
education at all stages, an emphasis on the
development of science and technology and
the cultiva- tion of moral and social values.
The educational system must produce
young men and women of character and
ability committed to national service and
development. Only then will education be
able to play its vital role in promoting
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national progress creating a sense of com-
mon citizenship and culture and strengthen-
ing national integration. This is necessary
if the country is to attain its rightful place
in the comity of nations in conformity with
its great cultural heritage and its unique
potentialities."

It will thus be seen that the policy of the
Government as already approved by the
House is the same which the hon. Member
seeks to bring into focus and which has
been rightly supported by all sections of the
House.

1 have also a slight hesitation in wanting to
go in for another formal Resolution by
Parliament and that is that education is a
state subject and | want to work with my
colleagues, the Ministers of Education of the
various Stales whom | have had the privilege
of meeting informally and in whom | have
seen identity of views and of purpose, the
same identity which has been amply reflected
in the debate on this motion. Sir, it is also
true that the Resolution which was accepted
by the Government and the Parliament has
not been taken up for implementation in a
manner in which all of us would have liked it
to have been done. But this, as hon. Members
are undoubtedly aware, is due to various
reasons. The implementation of a programme
of this type requires a strong unified politic?
1 base and a large investment of funds. The
political uncertainties which followed the
general elections of 1967, the economic
difficulties created by two successive years
of drought and the war with Pakistan
prevented the undertaking of any large scale
programme of educational reform or even 4
P.M. a large scale planning on a unified basis
between the States and the Centre. | am very
happy now that at least political stability
appears on the national scene and there is the
desire on the part of the States and the
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Centre to work together for national re-
construction. The manner in which the
country was able to overcome the serious
crisis with which the nation was fac?d last
year has generated a spirit of self-confidence
and self-reliance which had been missing for
a very long time and therefore, Sir, | feel that
the situation is now propitious for
undertaking the type of educational re-
construction which has been desired by our
leaders in the past and which has been
already supported by Parliament. | am
hoping that the thinking of die Government
would be placed before the Central Advisory
Board of Education which is meeting on the
18th and 19th of September. And
immediately after this we will go to the
Planning Commission with our proposals
and | hope also that within a fairly short
period it will be possible for us to start
reporting to the House the actual concrete
steps and actions which have been taken and
not merely plants of action or proposals of
reform. Sir, | crave your indulgence for
being reticent. | do not want to say too much
on what we are doing because 1 want to
carry the State Governments with me. | do
not want to force solutions. 1 have been
putting forward suggestions for their
consideration, and their response has been so
generous that |1 do not want that anyone
should feel that they are being hustled into
something. Now that barely a month remains
for the meeting of the Central Adivsory
Board of Education which is a body, as the
hon. Members know, not only of represen-
tatives of Parliament, but of all State
Ministers of Education and distinguished
educationists of the country, | hope that a
unified plan will emerge out of this meeting.
And then we will be able to go to the
Planning Commission and the National
Development Council and get their final
approval because, quite obviously, the plan
will be subject to the availability of
resources, and the priorities which not
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Government of India propose but also those
which the National Development Council,
consisting as it does of the Chief Ministers as
well as the Union Government, is able to lay
down for the country. | would very briefly
mention some of the thinking of the
Government so that hon. Members may feel
that the Ministry of Education has nol really
been sitting quiet but has been making some
attempts. Sir, a radical transformation of the
content of education is one of the first prioi
itits which we have. If education has to be a
powerful instrument of social transformation,
its content would mean a revision of curri-
culum relating it to environment and pro.
ductivity and making it an instrument of the

inculcation of values which we
deeply cherish........cccccoveiene. adoption of
new methods of teaching. and the

participation of young people from their
very childhood in activities which are not
merely oriented lo production, but which are
oriented lo the service of the people, so that
the educational system does not stand as an
island, but is an integral part of the
community in which it is established.

Sir, | have spoken on several occasions
about examination reform. 1 hope the
Central Advisory Board, which had decided
to take up this question at its last session,
will take a firm decision. The University
Grants Commission is already seized of the
problem. 1 can only say that | share the
misgivings of the House about the present
system of examination as an instrument of
evaluation. This system of examination is not
contributing to education, to the process of
learning or the training of mind and,
therefore, it cannot be a fit tool for
evaluating our youth either for the services
or for self-employment. No youth himself
can readily feel, after getting his result,
whether he is intellectually, mentally an
otherwise making pro-
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gress or not. This involves naturally a
radical change in our text-book system. I
hope that this will take place sooner rather
than later. 1 do not want to suggest that this
can be done overnight. It is a process. Each
university has its own autonomy. Each State
Board has its own autonomy. It will be a
process of persuasion, of continuous
dialogue, of discussion. I know that the
country cannot wait indefinitely for this
dialogue. Things should start moving and
moving within one year.

In order to raise the standard of education
and make high quality education available to
the masses, especially to the most deprived
sections of our people, as | slated yesterday in
this House, the Government are proposing to
establish comprehensive higher secondary
schools in each district which will serve as a
model, which will have a multiplier effect,
which will render extension services and
which will co-ordinate the various types of
activities, including teacher-training. We are
also thinking of having a model community
primary school in each community
development block with the same objectives
and, as far as possible, with a curriculum
whose coie is unified but which will be
adapted to the immediate environment in
which a child is learniiiL-. Quite obviously
all of us who have had anything to do with
learning realise that if we ignore the
immediate environment, then, instead of
learning, a process of cramming begins to
develop. Similarly, a fair proportion of all
schools should be upgraded. Our proposal at
the moment is ten per cent, but I am not
going to make any commitment about figures,
especially when my hon. friend, who is sitting
to my left is there, but our rough idea is that
something like ten per cent of the schools
must be upgraded.

I wish we could upgrade every school,
but everybody knows that even if funds
could be made available, we will not be
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the schools in a couple of years or so. So,
let us have a modest target, but let this
target be not too modest a target but a
target which will bring high quality good
education within the reach of the common
man with at least a quarter of the seats
reserved for the most deprived sections of
the population. The Government have
already declared its firm intention and all
the State Ministers of Education have
entirely agreed with this view that
universal education in the age group 6—11
has to be achieved by £1975-76 and edu-
cation up to the age of 14 for all children
by 1980-81. The Education Ministers |,and
their advisers and experts are busy working
out methods so that by the use of modern
educational technology, Jby utilising the
services of people available injthe commu-
nity, by utilising voluntary services, itj
becomes possible for us to achieve
these'targets. Vocationalisation of
secondary education and bifurcation after
class X so that the education system as
such becomes production and
development-oriented has been accepted
and details are being worked out. | hope
that this will be introduced very soon.

Sir, the National Policy Resolution put
down as its objective a uniform pattern of
ten years plus two years plus three years for
the first degree. Many of [the States adopted
it but unfortunately it has not yet emerged as
a national pattern. When | met the various
Education Ministers informally, there was
consensus that this j should be done. A
Working Group of State Ministers is actually
engaged in delineating the manner in which
this uniform pattern approved by the
National Policy Resolution is implemented
and 1 hope that the Central Advisory Board
would accept it and then it would also be
accepted by the National Development
Council.

Sir, a\ igorous programme of improving
standards of higher education and of in-
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creasing access of under-privileged groups
to higher education is also one of our very
high priority programmes. The University
Grants Commission is already seized of it
and we are all trying our best to work for a
planned development of higher education so
that along with curriculum and exami-
national reform and opening fresh avenues
and methods of research the universities are
able to perform the function in society which
all of us desire.

Sir, we are also deeply concerned about
building up a youth movement in the
country. As you know, many of our children
who should have been given schooling have
not so far received any education and even in
the next two or three years if we concentrate
only on the present age group 6—11 many
will be left out. Therefore, Government is
deeply conscious of the fact that we must
concentrate on the entire age group 15—25
to provide for their recreation, for their
literacy if they are illiterate, for their
education, for their further education,
continuing education, as well as for building
up their health and mobilising them for
tackling the problems of society and
inculcating in them a spirit of social service.

Sir, this system of out-of-school or part-
time education is of the utmost importance,
as has been rightly pointed out in the National
Policy Resolution. And it would be essential
for us to give special emphasis to this age-
group and to take education to those of the
youth who are already employed in factories
or in fields or in other walks so that vertical
mobility can be ensured and horizontal
mobility maintained. We do not want the
educational system to create another caste
and if the whole society is determined that
we want to establish a social order without
caste or class barriers, then the out-of-school
education, by utilising all the new techniques
and mass media, will be absolutely vital. It is
also essential that the Government should
have a fresh look at the national scholarship
policy. During the last few  years many
important decisions
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have been taken and implemented by the
Government  which have made a
qualitative improvement in the situation.
But to achieve the objects which my hon,
friend wishes to achieve, we will have to
have a second look at the national

scholarship policy.

Then, Sir, the entire student youth has to
be utilised for fighting illiteracy, for taking
up social service, where he can apply his
skills, his learning in school and college in
the service of the community and for
creating in him a spirit of discipline and
dedication to the nation. We hope that it
would be possible very soon to have a
scheme in which a large number of people
immediately after taking their first degree
will be going into national service for a
period of one year.

Sir, all these points which | have sought

to place before you require the
improvement of the administration of the
academic  service institutions.  The

Government is keen to utilise the various
existing institutions of the Union as well as
the States and, if necessary, to bring about
reorganisation or other changes in these.

Sir, in view of this commitment of the /
Government and in view of the wishes that
have already been expressed by my colle-
agues, the Ministers of Education of the
various States, | would request the hon.
Member not to press his Rosolution. He has
succeeded in his main object of attracting
the attention of the Government and the
country to this important problem. He has
stimulated a very interesting debate which
has given a great deal of authority to those
who enjoy their position because of the
confidence which Parliament has reposed in
them.

Thank you.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Shri Bipinpal Das.

SHRI MAHAVIR TYAGI: Sir, before
he speaks, it must be brought on record
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that the Resolution has the support of the
whole House including the Minister. But
because the House does not want to embar-
rass the Minister by asking him to make a
sort of technical commitment, | would
request the hon. Mover to accommaodate the
Minister and withdraw his Resolution. But
it must go on record that the House was
unanimously in support of it, although we
are not passing it.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): Thank
you very much.

SHRI BIPINPAL DAS (Assam): Mr.
Vice-Chairman, Sir, | am really very happy
that almost everybody who spoke on the
Resolution has given strong support to the
Resolution. And, therefore, | have very little
to say by way of a reply to the debate. |
would only refer to two remarks of two
hon'ble Members.

Shri Man Singh VVarma, in the course of his

speech, said that the educational system that
we are having today is not producing men but
animals. | do not think Shri Man Singh
Varma would have the courage to repeat the
same argument since he is also the product of
the same system. This system, in spite of its
defects, has produced great leaders, great
scientists one must not forget that. The reason
why | brought this Resolution was and the

point | tried to emphasise in my opening

speech was that this system cannot fulfil the
task of building up a new progressive,

dynamic society in the sense that this system
has become outdated. This system sustains
and helps the growth of caste-based and
classbased values. This system encourages
communal hatred and animosity. It produces
social parasites, and this system does not
contribute to national development. These are
the defects which | pointed out.  These
defects must be rectified .
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integration, in order to achieve those | socialism, secularism and democracy and

objectives we have to remodel and reshape
our educational system. Th's was the
purpose for which | brought this Resolution
before this House.

Similarly, Dr. Kurian also made all kinds
of remarks. But my only submission is that
neither Dr. Kurian nor Shri Man Singhji
Varma made a single constructive
suggestion as to what to do. They went on
simply condemning the existing system.
Shri Varma talked of character. He also
condemned the rising generation, the mo-
dern students. In all humility | refuse to
accept his contention that the modern young
man has no character. What about the old
generation of which Shri Varma is a
member? Who JA more immoral today,
more corrupt, more dishonest, more caste
and class-minded, more communal? Is it the
old or the young? Let us search our hearts
and answer this question. No use
condemning the young men and the young
boys in the University. We know ourselves
what we are.

Sir, modernism cannot be resisted by any-
body in any part of the world. It is bound to
come. In these days of science, when
physics, biology and the science of psycho-
logy have brought about revolution in our
minds, in our thoughts and ideas, the young
will certainly reject the old path. It is not his
fault that he has rejected the old path. The
only point is that after having rejected the
old path he has not been able to find a new
path. This is the crux of the situation today,
the conflict of generations as they say.
Neither has he been able to find any new
path after having rejected the old, nor have
we been able to keep pace with the spirit of
the times and guide him in the proper
direction. Sir, | do not think character can be
formed by conservative, superstitious and
obscuran-

the abiding values of humanism and
universality. These are the things which
ultimately go to make and form the
character of a young man, not conservative
ideas, not obscurantist ideas, not
superstitious ideas, of which Shri Man
Singh Varma and people of his like are
strong votaries.

Sir, the disorder we see to-day amongst
the youth and the students is not because
they have rejected the old path but because,
after rejecting it, they have not been able to
find a new path, 1 repeat. And we,-the old
generation have completely failed to show
them the correct path. This is a conflict
between two generations. They want to go
forward, keeping pace with the times, while
some of us, like shri Man Singh Varma,
want to dogmatically stick to the old and
move backwards, against the spirit of the
times. This is exactly what needs to be
corrected by revising and overhauling the
entire educational system, so that we may
provide the correct leadership to the youth
and restore ordtT to a disorderly situation.

Sir, my respected friend, mnasaheb Goray,
gave powerful support to my Resolution. |
am grateful to him. But in the course of his
arguments, he also said that if necessary,
there may even be regimentation. There |
would not quite agree with him. My idea was
sightly different. I do not know if have been
misunderstood by Nansaheb. In my opinion,
what is most urgently required to-day is—
and | would like to draw the attention of the
hon. Minister particularly to this aspect,
because he has also agreed to revise and
radicalise the content of education— that all
matters and all ideas that encourage cast and
class distinctions, preach communal hatred,
encourage superstition
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and conservatism, prevent the growth
of a scientific and rational outlook and
stand in the way of changing
the present exploitative  and
acquistive system of society into a co-
operative and collective form of life, must be
removed from the textbooks, from the
syllabus and from the curriculum of all our
schools and colleges, we need not dictate to
the boy that he must do this, or learn this or
talk this. It is not that. My approach may
sound negative, but what | mean is that we
should remove all those ideas which are
standing in the way of development of a
rational and scientific outlook in the mind of
the young boy or the young girl. Let free
thought and ideas flourish on the basis of
rationality, social justice, national integrity
and fundamental human values. There is
absolutely no need to restrict or curtail such
freedom of thought. Therefore, | would not
go to the extent that Nanasaheb went, i.e. if
necessary there may even be regimentation
of thought and ideas.

Sir, there are two more points. My hon.
friend, Shri Mandal, raised a fundamental
question about socialism, that even in this
House different persons have different ideas
about socialism. Sir in all humility I may
submit that so far as the fundamental
principles of socialism are concerned, | do
not think there is any difference. The
difference comes only when you try to give a
shape to your principles, when you try to
organise the society on the basis of certain
principles. There the difference comes
between one socialist and another socialist.
But so far as the fundamental values and
fundamental principles are concerned, | do
not think there is any difference between one
socialist and another.

Shri Bhola Paswanji, while supporting
the Resolution, referred to basic education,
and | have a feeling—I may be
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excused if 1 am wrong—he perhaps slightly
misunderstood me when | talked about basic
education. 1 have not said that we should
have basic schools as was conceived by
Mahatma Gandhi. He was quite correct in
referring to what Dr. Zakir Hussain said. In
that kind of a thing | do not think we will
succeed. But what | said, what [ referred to,
so far as Education Commission's report is
concerned, was that the Education Commis-
sion itself said, | read out the other day, that
the whole Commission was guided in writing
the report by the bas'c principles a basic
education. One need not start a school
exactly as Gandhiji conceived it. But beneath
that system there are some principles. Those
principles guided the Education Commission
according to their own admission and | also
support this idea. What those principles are, |
have already explained in my last speech,
and | need not go into them.

Now, | have listened to the speech made
by the honourable Minister very carefully.
When | brought this Resolution before the
House | was quite conscious of the existence
of a National policy Resolution adopted by
the Government in 1968. In my opening
speech | said that the report of the Kothari
Commission itself was very good, very
valuable. And the Government's Policy
Resolution was based on that report. Nothing
new was said by them there; nothing extra.
Anyway, it was a declaration that the
Government had accepted the repor and they
meant to implement it. That is how the
Policy Resolution came. So the point | raised
on that day was that there was no
implementation; even on very elementary
things, very basic things common things. |
have not seen enough, effort being made for
the implementation of Government's own
Resolution. Now | am very glad that the
Education Minister
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assurance that not only will they try of
implement that policy Resolution and those
principles, but they want to go further, and
the Minister has given an idea about the
several schemes that the Government is
thinking of. And 1 am very glad that these
schemes are integrated schemes, and if they
are actually implemented, certainly the
purpose of my Resolution will have been
served to a great extent. There is no doubt
about it. Even then, without repeating what |
have already said, | would submit to the
Minister for consideration that perhaps there
is need now to recast that Policy Resolution
itself. 1 am not going into the details now
because | am told that the second resolution
is coming up, and | have to give time. | am
not going into the details. I will sum up now.
I only suggest that in my opinion there is
need now to recast the Policy Resolution
itself. In the light of the schemes that the
Government is proposing, when you put
more emphasis on certain aspects, | think a
slight revision of that Resolution is
necessary. | hope he will consider it.

Now, the last point that | would like to
refeT to is the enrolment policy. This is a
very vital question so far as socialism or
social justice is concerned. | would refer to
the recommendations made by the Education
Commission in this regard. The Education
Commission said in its report while dealing
with the National Enrolment Policy that we
should provide effective general Education
of not less than seven years' duration to
every child, on a free and compulsory basis.
That is accepted. The other recommendation
is to provide higher secondary and university
education to those who are willing— |
would like to emphasize and qualified to
receive such education, consistent with the
demands for trained manpower and
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the need to maintain essential standards. | do
not want to go into details. | simply want to
draw the attention of the Minister to this
particular recommendation of the Education
Commission; "Enrolment policy for post
primary education should be based on a
combination of four criteria, namely, public
demand for secondary and higher education,
the full development of the natural pool of
ability, the capacity of the society to provide
the educational facilities, and manpower
needs for national development.” They have
also said about the policy of “selective
admission to  higher and university
education."” That is the recommendation of
the Kothari Commission itself. They have
also said about the need to ensure that at
least all the gifted students 5 to 15 per cent
of the students who complete primary and
secondary education are enabled to study
further."

Then regarding diversification of edu-
cation. The Education Commission has laid
down certain percentages, such as, after
primary education how much percentage
should be diversified to vocational courses;
after lower secondary what percentage
should go and after higher secondary what
percentage should go and so on. It think the
hon. Members are aware of it and the
Government is certainly aware. 1 would
certainly insist on implementation of this
particular aspect of the recommendations of
the Education Commission, because in my
opinion for the growth of socialism, for the
economic development and for meeting the
manpower needs and for planned employ-
ment of personnel, this particular recom-
mendation on diversification of education
should be implemented.

Now, because of the assurance given by
the...
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SHRI N. G. GORAY (Maharashtra) :
Before you withdraw the Resolution, may 1 ask
one point for clarification? It" | have understood
the Minister correct, he said that the main
difficulty in the path of the Government in
implementing the Educational Policy Resolution
was that there was political instability and there
were certain other things such drought, etc. Do |
understand him to imply that even after this
Resolution, unless there is political, stability in
the sense in which he understands this term, that is
one party rule, and there are no droughts, the
Educational Policy Resolution cannot be
implemented?

PROF. S. NURUL HASAN: ! would like to make
a protest. When 1 said political stability, I did
ntTt mean one party rule. What I did mean was that
there would be a Government in a State and it
would take a decision which may not be carried
out. You know it better. 1 am only a teacher. One
Government would lake a decision. After a few
days another Government, to power and say: "No,
no. Our priorities arc different”. 1 was onlj
referring to this danger. Now at least even it' an

education Minister chati a State the policy
continues.

THE VICE-CHAIRMAN "(SHRI V.B.
RAJU): There is an amendment.

SHRI BI1PINPAL DAS: Let me com
plete my sentence. The gentleman who
moved the amendment is not here Don't
worry about the amendment. Sir, In

view of the assurances given by the Govern
ment and in view of the fact that there is a
massive support in the House in favour of
this Resolution and various points have
been made by various honourable Members-

Dr. R.K. Chakrabarti, in particular, made
very valuable suggestion regarding impro
vement of education and after having
taken note of the vai nes thai the

i opera-

tion, perhaps after the next meeting of the Il
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National Education Council on the 18th
September, | beg to withdraw my Resolution «rth
this belief—I am very serious about it—that the
purpose of my bringing forward this Resolution
before this House be served if we find the
Government very active in this regard within the
next two months.

THE VICE-CHAIRMAN
RAJU): The question is:—

"That in line 3 of the Resolation, for the
words "and national integration', the words
'national integration and national character' be
substituted."

(SHRI V.B.

The motion was negatived.

The Resolution was, by leave, withdrawn.

RESOLUTION RE EAI1LURE IN AGRI-
CULTURAL AND INDUSTRIAL
PRODUCTION RESULTING IN
ACCENTUATED UNEMPLOYMENT AND
INCREASED PRICES

SHRI K. P. SINGH DEO (Orissa) : Sir, | beg
to move the following Resolution:—

"Having regard to the fact that an all round
failure in agricultural and industrial production
has resulted in accentuated unemployment and
increased prices, this House is of opinion that
there should be a complete change in the
policies of Government so long followed in this
regard."”

Sir, it would seem that it is a paradon that this
Resolution should come up for discussion now,
especially a few days after we have celebrated
and observed the Silver Jubilee of our
independence, an occasion which must have
brought nostalgic memories in the minds of
thousands of our freedom fighters and which
must have raised many hopes and aspirations
amongst millions of our people.

I his Resolution also conies up for discussion
in the wake of the discussions held in



